HIGH COURT OF DELHI: NEW DELHI

(Examination Cell)
No.2 6.2 /Exa JEC2/DHC
Date: 7.\

NOTICE

It is notified for the information of all concerned that in implementation of Judgment dated
15.12.2014 of the Supreme Court of India passed in Civil Appeal No.5838-39/2012 titled 'K.K.
Sharma & Ors. Vs. High Court of Delhi & Ors' and Judgments dated 23.10.2009 and 01.06.2012 of
this Court passed in W.P. (C). No.4077-84/2004 titled 'Atul Kumar Sharma & Ors. Vs. High Court of
Delhi’, and on the recommendations of the concerned Hon’ble Committee, Hon'ble the Chief
Justice of this Court has been pleased to order that a special review departmental test be held for

filling up 8 posts of Senior Judicial Assistant on notional basis for such oFficials_ who were
eligible between the period 1988 to 2000.

Accordingly, it is hereby circulated for information of the officers/ ofﬁcialsgY of this Court and -
officers/officials of Courts subordinate to this Court, that it is proposed to hold a special review
departmental test for filling up 08 posts of Senior Judicial Assistant on notional basis.

The eligible officers/ officials of this Court and the Courts subordinate to this Court, who
fulfilled the requisite qualification and were eligible between the period 1988 to 2000, i.e. from
01.01.1988 to 31.12.2000 and desire to appear in the special review departmental test, may submit their
applications online giving full particulars of their service and educational qualifications as prescribed in
the online format on or before 31.07.2017 on the website of this Court viz. www.delhihighcourt.nic.in
under the link Public Notice-Job Openings. ‘

Note:

1. All the candidates shall apply online only. No application in physical form shall be
entertained and all such applications shall be outrightly rejected without any further
notice to such candidates.

2. Candidates working in subordinate courts or who have retired from subordinate courts,
in addition to the online application, must also forward a printout of the application
submitted through online mode duly forwarded by the competent authqﬂty, after
certifying the particulars filled in. In case, the duly forwarded copy is not r‘pceived in
the Examination Branch by 05.08.2017, the candidature is liable to be rejected.

The Rule, as per Item 8 of Schedule Il of Delhi High Court Establishment (Conditions of Service)
Rules 1972 prescribing the qualifications and eligibility for appearing in the exam for the post of Senior
Judicial Assistant, during the relevant period (2000) reads as under:-

Sr. | Category of | Minimum qualifications prescribed for Mode of appointment I
No. Post appointment to the post. '
1 2 3 4 I
8. Senior (a) xx XX XX XX (a) xx XX XX
Judicial
Assistant ‘
including . . % of th t posts b |
Court Officer (b) (1? For members of the. Establishment | (b) | f50 o of the vacant posts by |
% Reader of this Court; Graduate with 5 years or selectnqn on merlt from the |
(Promotion/ Matric/ Higher Secondgry with 8 years categories specnﬁed in Column No.3
\ection service on the establishment of this on the basis of written test and ’
selec Court; and for members of the |interview. !
past) Establishment of Courts ‘subordinate to |
this Court; Graduate with 5 years service
in a post carrying pay scale of not less - ’
than Rs.4000-6000/- or equivalent pre-
revised scales.
b(ii) xxxx XXXX XXXX b(ii) xxxx XXXXX



http:www.qelhihighcourt.nic.in

) The syllabus prescribed for the exam for the post of Senior Judicial Assistant is as
under:- :

Written Paper-| Marks: 100 Duration: 3 Hours

i High Court Rules & Orders Volume V.

i Delhi High Court (Original Side) Rules, 1967

i Civil Procedure Code: Sections 96 to 115 and Order 5, 22, 32 and 41.
iv. Criminal Procedure Code: Sections 28 to 31, 372 to 405.

Written Paper-li Marks: 100 Duration: 3 Hours.
i.  Drafting - 50 marks
ii. Office Noting - 50 marks

Interview Marks: 50

Candidates who obtain 40% marks in each of the written papers will be called for
interview and only those candidates will be considered qualified for appointment as Senior
Judicial Assistant/ Reader/ Court Officer, who secure 40% marks in aggregate of the marks
prescribed for written test and interview.

Schedule/ Date of Examination

Subject Date Timing

Paper-| 09.09.2017 10:00 A.M. to 01:00 P.M.
Paper-Ii 10.09.2017 10:00 AM. to 01:00 P.M.

Note:-

1. Itis clarified that circular No.1073/EstVE-IV/IDHC dated 22.12.2010 issued earlier in
this regard stands cancelled and the officers/ officials who had applied in
response to the said circular need to apply afresh for consideration of their
candidature for appearing in the exam for the post of Senior Judicial Assistant.

2. Only such officials who were eligible to appear in the exam for the post of Senior
Judicial Assistant during the period 1988 — 2000 i.e. (from 01.01.1988 to
31.12.2000) alone will be permitted to compete in the exam.

3. The applications lacking the required information/particulars shall be liable to be

rejected.
REGISTRAR {Spl./Exam. Cell)




